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CAICUTTA BENCH 

_J 	I 
No.14,A,343 of 2001 

(0.A.139,'1992) 
I 	Date of order :27.4.2001 

present : Hc'ble Mr. JustiCe R.N. Ray,  Vice- irman 

Hon' ble Mr. D.P. Sinh, AinistratiVe Mnber 

uNI.cN OF INDIA & ORS. 

VS. 

D.N. CATTEJEE 

For the appliCants 	2 Mrs. U. Ibattacharjee, counsel 

For the 	jiai.; applicant S AO  
14 

ORDER 

R.N. Ray,  V.C.  

Heard ld. counsel for both sides. 

2. 	The respondents of O.A.No. 139 of 1992 filed this'LA. 

for certain correction in the order dated 29.11.2000 passed 

in this matter. 

. 14. counsel for the  applicant submits before us that 

---_', 	 -\ 
in the 	 order dated 29.11.2000 the. 

date of fixation3 of seniority of the  applicant Sri D.N. 
wrongly . 

Chatterjas been Ztyped as December, 163 instead of DeceirJier, 

1965. So, the order be corrected. 

 Ld. counsel 	for the original 	applicant 	is absent. 

After considering the submission of the id, counsel 

for the appiicaflts we allow this M.A. The last line of para 12 

of the aforesaid order dated. 29.11.2000 shall be, read as followss- 
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t113. 11,59 and Decerrber, 1965 respectivelY and fix paY 

nottonally.0  

Thisorder shall be treated 'as a part of the original oider 

dated 29.11. 2000, AcC6L1d.flglY, the-  M.A. stands disposed of. 

No oxder as to costs. 
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